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T»e Deputy Minister of RaUways 
 ̂ Transport (Shri Alâesan): (a)
jtes.

46'61 lakhs as reported by Audit; 
"Out fSl ittiis 34 lakhs are Hccounied for 
by the sudden abandonment of  the 
Kanchrapara  Project as a result of 
partition, ,

(c) Disciplinary action  has  been 
■taken wherever possible ogoinst  the 
'offitiittls responsible for Ihe loss, de­
trending upon the degree of responsi­
bility attaching to the  individual. 
Following are the instances of punish­
ment meted out to the various indivi­
duals responsible for the  cases  re­
ported in the Audit Report, 1951.

(1) Expression of displeasure  and 
warnings to individuals against repe­
tition of such failures.

(2) Stoppage of increments and for­
feiture of Government contributions to 
State Railway Provident Fund.

(3) Reversion to a lower post and 
transfer to other stations, and placing 
of a bar on promotion.

(4) Dismissal from scrvice.

Apart from the actions listed above» 
as a result of legal action some per­
sons were also convicted and sentenced 
to undergo imprisonments in addition 
to payments of fines.

(d) All important cases cf losses of 
over 1,000 in monetary value or cases 
revealing serious defects in procedure 
or unusual features are reported to the 
Board who examine them from  all 
points of view, to see whether  any 
lacuna exists in the existing procedure, 
and immediate steps are  taken  to 
rectify the same.

Shrl Dabhi:  May we know  the
names and/or designations of the per­
sons against whom this action  has 
been taken?

Shrl Alagesan: 1 do not have the 
names of persons.

ShH V. P. Nayar: May I know, Sir, 
"Whether the punishment meted out In 
fiuch cases is inversely proportion?!! to 
the rank of the officer?

Mr. Deputy-Speaker: He nted  not 
answer that question, I won’t allow 
sarcasm to be indulged  in  in  this 
House.

Shrl V. P. Nayar: It is not indulging 
in sarcasm, Sir.

Mr. Deputy-Speaker: Why should it 
be inversely proportionate?  If  any 
particular cases are referred to, it is 
right. The hon. Member speaks ̂

though some general instructions are 
issued......

Shri V. P. Nayar: That is what I 
wanted to know.  Unfortunately, Sir,
I cannot refer to the cases, because 1 
came to know of them in the Com­
mittees.  ^

. Mr.  Deputy-Speaker:  I  am  net
bothered about it; such sarcasm should 
not be indulged in.

Shri V, P. Nayar: It was not sar­
casm at all.

Mr. Deputy-Speaker:  It comes to
this—the richer the man the lower the ' 
punishment.  I am really surprised.
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i The Minister of Agriculture (Dr. P. 
'S. Deshmukh): (a) Yes; the worm in­
volved is the paddy bug,  popularly 
known as the gundhL

(b) Information about the infesta
tion was received from the Madhya 
Pradesh Government during the last 
week of September. ,

(c) On receipt of information  the 
Government  of  India  supplied two
power dusters, 60 hand dusters  and
ten cwts. of insecticides to -Medhyo
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Pradesh Government. A Senior Ento­
mologist, two Technical Ofllcers  and 
one Mechanic of the Plant Protection 
Quarantine and Storage  Directorate 
were at once deputed to Madhya Pra­
desh to help organise campaign against 
the bug.

The State Government  distributed 
150 tons of insecticides and 400 dust­
ers to cultivators at concessional rates.
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Shrl JasBni:  Was any other part
other than ChhattisgHrh in  Madhya 
Pradesh affected by this pest?

Dr. P. S. Deshmukh; In Madhya Pra­
desh, essentially that was the  part 
affected.

Shri Jasani; Was any other part be­
sides Chhattisgarh Division affected?

Dr. P. S. Deshmukh: Probably there 
were some other parts.
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Shri K. G. Deshmukh: May I know, 
Sir, whether Government has received 
any report from the experts tĥt this 
pest has been fully destroyed and next 
year it will not appear again?

Dr. P. S. Deshmukh: We have  no 
guarantee of this nature.
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Shri Saraiiffadhar Das: May I know
if such complaints about insect pests 
on paddy have come from Orissa?

Dr. P. S. Deshmukh: Yes.  I have 
said so already.

«ft  ̂T  5 Pp
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Mr. Deputy-Speaker: Pests are not 
peculiar to any particular State.

Shrl Thanu Pillai: May 1 have a 
translation of the question? We could 
not understand.

Mr. Deputy-Speaker: Why should he 
have a translation of pests?

Shrl Nambiar: May I know whether 
any bug is going from Delhi or from 
Rajasthan or anywhere?

Mr. Deputy-Speaker: Hon. Member̂ 
will notice how one such question has 
led to another question. Therefore I 
will neither allow a pest nor a bug to 
take possession of us or this  House. 
Next question.

Roads

♦1095. Shrl Balmiki: Will the Minis­
ter  of  Transport  be  pleased  to 
staie:

(a]f how many miles of neW roads 
for which the Central Government is 
responsible have been constructed and 
where up to October, 1952; and

(b) what amount of money has been 
spent on this?

The Deputy  Minister of  Railways 
and Transport (Shri  Alagesian): (a) 
and (b).  A statement giving the re­
quired information in  respect  of 
National Highways in all States  and 
roads other than National Hij?hways in 
Parts C and D States etc., for which 
the Central Government Is responsible, 
is laid on the Table of the  House. 
[See Appendix VI, annexure No. 35]

: ftw xm  srfir

Shri Alagesan: The cost of construc­
tion varies from place to place owing

to various factors.  It ranges ordina* 
rily between Rs. 1 lakh per mile of 
construction to Rs. ]*6 lakhs.

An Hon. Member: He wants to know 
in which State the expenditure is the 
highest.

Shri Alagesan: It is not possible to 
say.  In the same State it may vary 
from place to place.

Shri N. P. Damodaran: May I know 
the total number of r iiles of National 
Highways constructed in India?

Mr. Deputy-Speaker: There is  a 
special report on this in The Libiary.

Shri Alagesan: About 13,400 miles.

Shri B. S. Murthy: Is the hon. Minis­
ter aware that the Central Goverument 
have taken a few miles of road  in 
West Godavari to be constructed with 
the Central Government fund and for 
the last two or three years, though the 
people concerned in the locality have 
contributed their labour, that road has 
not been taken up still?  May I know 
the reason for this?

Shri Alagesan: I do not have any in­
formation about that particular link.

Mr.  Deputy-Speaker:  "How many
miles of road have been constructed in 
October 1952?”—that is the question. 
How is the hon. Minister expected to 
know why such and such a road has 
not been taken up?

Shri B. S. Murthy:  For the last
three years the officers from the Centre 
have been going and  making  the 
labourers of that place construct the 
road, but they have not been supply­
ing any materials.

Mr. Deputy-Speaker:  True.  But
that is a larger question why such and 
such a road has not been taken up. I 
do not know what the object of the 
hon. Member is.  He wants to know 
the number of miles constructed in a 
particular month.  How it is auspi­
cious I do not knowl

Shri K. K. Basu: May I know v̂he- 
ther any portion of the highway that 
will connect Calcutta to Mndras has 
been constructed in this month  of 
October?

Shri Alagesan: In fact the informa­
tion is given from the date we took 
over up to the present.

Dr. Suresh Chandra:  May I know
whether there is any proposal with the 
Government of India  to  construct 
roads near Ellora and Aianta Caves, 
from the Central Rej'̂ v̂e Fund?




